
*57 b»  JVA13TRA 4, 18». (SAKA) Pakistani Force on 638
Indian Patrol in J. tcK.
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CALLJNG ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

Know nr Pakistani roacn ok Inkan 
bokkh patrol nu Akknoor
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The  Mfaristw  of  Defence  (Sbri 
Swann Singh): Mr. Speaker, Sir, at 
about 8 a.m. on 19th May, our police 
patrol moving in the *grea between 4 
to $1 miles South-South West of 
Akhnur, inside Indian territory, wâ 
flred upon by Pakistani troops.  The 
Pakistani trooos flred LMGs and threw 
grenade* and also used' MMGs and 
81 nun Mortars. Our Security Forces 
had Per force to return the Are. Fir­
ing died down by and large by 9.15 
a.m. but  thereafter  sporadic  firing 
continued till about 4 p.m.

Earlier on 17th May for the first 
time, our police patrol fcarty moving 
in the same area had been challenged 
by the Pakistani troops who objected 
to its patrolling, claiming (hat the 
track us?d by our patrol party was 
within Pakistani control.  Since our 
patrol had all along been using this 
track which also is within Indian terri­
tory, the Pakistani claim was not 
accepted.  It appears that the firing 
by the Pakistani troops on our police 
patrol on 19th May was a premeditated 
one. designed to establish by force 
their so-called claim to the track.

In Uie firing by the Pakistani troops 
on our police patrol, one Indian oolire 
head constable was killed and two 
ORs wounded.  Injuries were also 
caused to two civilians.  It appears 
that the Pakistanis have also suffered 
casualties.

Through the aegis of the U.N. 
Field Observers’ Team, Pakistan asked 
for a cease-fire and for a Sub-Sector 
Cominanders'  meeting.  This  was 
agreed to on our side.  The meeting 
was held at 5 p.m. on the same day. 
It w«s agreed to maintain the cease­
fire.  Further meetings held at the 
Sub-Sector Commanders’ level failed 
to Produce any further agreement. 
The Sub-Sector Commanders have 
agreed to refer the matter to their 
higher Commanders.

Government regret that Pakistan 
should have taken resort to unprovok­
ed filing which has resulted in casual­
ties ta both sides and created mum 
Mnoq&t of tension.  A strong in M




